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THE UP. FACTORGES RULES, 1950

NOTTFICATION UNDER U.P. FACTORIES (SAFITY OFFICERS)
RULES, 1984

No. 125 /xxxvr.3. 7(F)-36, dated August 3, 19871

' desh
s¢ of the powers under clause (v) of Ruls 3 of Uttar Pra
Factories (Safe

ise
ty Ofﬁcers) Rules, 1984 the Governor is pleased to recogn

titute,
n Industrial safety granted by the Cen ral ::: ﬁ;ﬁ:
Bombay, and Regional Labour Institutes, Madras, Calcutta

(NoTL.

, August 8,
I. Published m U.P. Government Gazete, Extra, Pare4, Khand (i H), Lucknow
1987 Monday.



